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Forest Department

OFFICE OF THE CUSTODIAN (ECOLOGICALLY FRAGILE LANDS)
AND PRINCIPAL CHIEF CONSERVATOR OF FORESTS (WP & R) THIRUVANANTHAPURAM

ERRATUM NOTIFICATION

No. EFL-10-36092/2017. 13th July 2017.

It is hereby Notified for the information of public that the errors crept in the Notifications vide Nos.(1) C4-21437/2000
dated 4-10-2000 published in the Kerala Gazette No.43 (Vol. 45) dated 31-10-2000 vide Serial Nos. 76, 77, 78 and 79
(2) C6-21437/2000 dated 18-6-2001 published in Kerala Gazette No. 28 (Vol. 46) dated 10-7-2001 vide Serial Nos. 5, 6, 7 and
(3) Notification No. EFL.1-134/2006 dated 2-5-2006 published in Kerala Gazette No. 26 (Vol. 51) dated 27-6-2006 vide Serial
Nos.1, 5, 6, 8, 10, 11 and 12 in respect of village, locality, survey numbers, sub divisions, extent and boundaries were
also shown are corrected as shown in the schedule below.

SCHEDULE
Survey | Extent in Boundaries
SI. Forest No. with | Hectares
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Explanatory Note

(This does not form part of the notification but is intended to serve its general purpose)

The land as per the schedule attached below was originally notified under section 3(1)/3(2) of Kerala Forest
(Vesting and Management of Ecologically Fragile Land ) Ordinance/Act 2003 vide Notification Nos. (1) C4-21437/2000
dated 4-10-2000 published in the Kerala Gazette No. 43 (Vol. 45) dated 31-10-2000 vide Serial Nos. 76, 77, 78 and 79
(2) C6-21437/2000 dated 18-6-2001 published in Kerala Gazette No. 28 (Vol. 46) dated 10-7-2001 vide Serial No. 5, 6, 7 and
(3) Notification No. EFL.1-134/2006 dated 2-5-2006 published in Kerala Gazette No. 26 (Vol. 51) dated 27-6-2006 vide Serial
Nos. 1, 5, 6, 8, 10, 11 and 12. The above mentioned lands were notified by the Department before demarcating the lands
in field (Total area notified is 39.4510 Ha.). After the demarcation of the lands in question, errors have been noticed in
respect of Village, locality, survey numbers and sub divisions, extent and boundaries. The said errors have to be
corrected. Erratum Notification in intended to achieve the above purpose.

(Sd.)
Custodian (Ecologically Fragile Lands) &
Thiruvananthapuram. Principal Chief Conservator of Forest (WP & R).
Wildlife Division, Thiruvananthapuram (1) 2) 3)
TENDER NOTICE . 7  Renovation of Thodayar Section Office
www.e-tender.kerala.gov.in building in Peppara Wildlife Sanctuary
No. E-1951/2017. 12th July 2017. during 2017-18—" 5 Lakhs 12,500

Online tenders are invited from approved contractors 8 Construction of semi-permanent

for the following works by Wildlife Warden, Wildlife di‘,‘ing hall and kitche.m in Peppara
Division, Vattiyoorkavu P. O., Thiruvananthapuram for Wildlife Sanctuary during 2017-18—

and on behalf of Governor of Kerala. The last date of " 6 Lakhs 15,000
submission of online tender will be on 23-8-2017, 3 p.m., 9  Renovation of Section Office building
online tenders will be opened on 3.30 p.m. on 26-8-2017. at Kottoor ABP Range, Kottoor during
The details are available on Kerala Forest Department 2017-18—" 5.50 Lakhs 13,750

Website (www.kerala.forest.gov. in) Period of Contract : From the date of agreement up to

SI. Name of Work with EMD 60 days
No. Approx. Estimate Amount b Costof tender form :
1) ©) ©) Item No. 1. ~ 5,000 + GST18% ~ 5,900

Item No. 2. ~ 5,000+ GST 18% 5,900

1 Renovation of Anappara dormitory and
Item No. 3. ~ 5,000 +GST 18% 5,900

community hall at Vellarada in Neyyar

Wildlife Sanctuary during 2017-18— ItemNo. 4. * 1,000+ GST.18% = 1,180
~ 30 Lakhs 50,000 ItemNo. 5. ~ 1,800+ GST 18% ~2,124
2 Construction of semi permanent shed ItemNo. 6. = 2,520+ GST 18% ~2,974
at Athirumala in Peppara Wildlife Item No. 7. ~ 1,000+ GST 18% 1,180
Sanctuary during 2017-18—" 18 Lakhs 45,000 Item No.8. ~ 1,200+ GST 18% ~ 1,416
3  Construction of the balance work ItemNo.9. ~ 1,100+GST 18% ~1,298
of IB building at Peppara in Peppara
Wildlife Sanctuary during 2017-18— The details and necessary documents will be
~ 30 Lakhs 50,000 obtained from the aforesaid department website. A stamp

paper worth ~ 200 should be submitted at the time of
opening of e-tenders for executing preliminary agreement.
All the conditions prescribed for the submission

4 Renovation of IB at Neyyar in Neyyar
Wildlife Sanctuary during 2017-18—

5 Lakhs 12,500 of e-tender should also be followed. Any violation

5 Soling and metelling road from will be resulted in the rejection of e-tender. If the
Pankavu to Vattavila at ABP Range, opening date of e-tender becomes holiday, the same
Kottoor during 2017-18 ~ 9 Lakhs 22,500 will be opened on the next working day. In case the

e-tender cannot be conducted on the above date it
will be conducted on 26-8-2017, 3 p.m.

6  Construction of Wireless Station cum
staff room at Athirumala in Peppara
Wildlife Sanctuary during 2017-18

~ 12,60 Lakhs 31,500 Wildlife Division, (Sd.)

Thiruvananthapuram. Wildlife Warden.
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No. TA4-4496/2017. 3rd July 2017.

Separate online tenders are invited from eligible ‘A’ Class contractors registered in the Forest Department in
pursuance of G.O. (Ms.) No. 226/81(F) dated 16-12-1981 for working down Hardwood Timber, Billets and Poles from the
marked trees standing in the plantations mentioned in the schedule below and transport the same to the Govt. Timber
Depots, Poles & Billets at dumping site mentioned in the same schedule. The tenderer is bound to comply with the
terms and conditions in force, besides the conditions that will be framed by the Government in future in connection with
this tender. Tender documents and schedules are available in the website www.etenders.kerala.gov.in. The Earnest Money
Deposit and tender cost for the tender should be submitted through the Internet online banking of SBT or through NEFT
for other Banks. For submission of tenders visit the website www.etenders.kerala.gov.in. The contractor should be GST
Registration.

All bid/tender documents are to be submitted online only and in the designated Online cover (s)/envelope(s) on
the www.etenders.kerala.gov.in website and tenders submitted manually/through post will not be entertained. Late tenders
will not be accepted.

Online tenders/bids are to be accompanied with a preliminary agreement executed in Kerala Stamp Paper worth
> 100. Tenders/bids received online without the scanned copies of relevant documents, preliminary agreement, will not be
considered and shall be summarily rejected. Any further clarification on this tender can be obtained from NIC/the
e-tender Helpdesk Number available in the www.etenders.kerala.gov.in website and from the office of the Divisional Forest
Officer, Thrissur during the office hours. The details regarding e-Payment (Bidder’s Bank Account No. where he/she is
having core banking facility and email ID) should be submitted along with the tender. Tenders without these details will
not be accepted. Technical bid and financial bid shall be submitted in their respective designated online covers.

The Forest Department will not be responsible for any inconvenience or loss to the Bidder while uploading/
downloading the bid.

The successful tenderer should submit a solvency from the revenue authorities or a Bank guarantee issued by a
Nationalized Bank for 10% of the tender amount, if the tender amount exceeds ~ 3,00,000. The successful tenderer should
execute an agreement in the prescribed format in a Stamp Paper worth ~ 100 within 15 days from the date of intimation of
acceptance of the tender after furnishing security deposit equal to 10% of the tender amount or
= 1,00,000 whichever is more. The tenderers quoting rates separately for timber, poles, billets and firewood shall not be
entertained under any circumstances.
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If the notified date of tender happens to be a holiday, the tender will be conducted on the next reauction date.
Details of tender are furnished below in the schedule.

SCHEDULE
Name of Forest Name of Plantation Details of produce Quantity of Name of depots to
Range with with extent to be worked produce which the produces
section (in Ha) down (Approximate) are to be delivered
Machad 1945 Series Panamkutty Hardwood 2110M° Chalakkudy—500M3
Range Teak plantation timber Chettikulam 500M?
(Bit-I) (34 Ha) Varapuhzha—-310M?
Veetoor—400M?
Mudikkal-400M?
Billet & Firewood 600 MT Temporary Dumping
depot—100 MT
Chettikulam—500 MT
Total marked trees 4626
to be felled

The quantities mentioned in the above table are approximate and on actual execution the quantities may vary.
Since the quantity is approximate there may be variation in the quantities to be delivered in each depot. The tenderer is
bound to work down the entire trees marked in the plantation to the respective Depots as per the direction of the
Departmental Staff. Penalty as per rule will be levied by the Forest Department from the tenderer, if any tree is unfelled
or for the delay of transportation of timber in time. Undersigned reserves all rights for cancelling any work at any time
without further intimation. All the prevailing conditions are applicable for this tender also.

Approx. Contract Value—" 81 lakh.
EMD—" 50,000.
Value of Tender Form—" 2,500 + VAT.
Date from which tender forms will be available in the website—1-8-2017.
Date and time up to which tenders will be received—11-8-2017 till 5 p. m.
Date and time for opening of tender—18-8-2017 at 11 a. m.

If re-tender is required
Date from which re-tender forms will be available in the website—21-8-2017.
Date and time up to which re-tenders will be received—31-8-2017 till 5 p. m.
Date and time for opening of re- tender—15-9-2017 at 11 a. m.
Period for completion—3 months from the date of agreement.

Further details can be had from the office of the Divisional Forest Officer, Thrissur, Phone : 0487-2361268, Machad
Range Officer (8547601630) during office hours.

Dr. PatiL SuvoG SuBHASHRAO 1. F. S.,
Divisional Forest Office, Divisional Forest Officer
Thrissur. (For and on behalf of the Governor of Kerala).
Gaz. No. 31/2017/DTP (Forest). 305
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